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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 6289 OF 2011
SHASHI BHATI A & ORS. Appel I ant (s)
VERSUS
STATE OF PUNJAB & ORS. Respondent ( s)
(OfFfice report on default)

Dat e: 29/04/ 2014 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE FAKKI R MOHAMED | BRAHI M KALI FULLA
(I'n Chanbers)
For Appellant(s) Ms. Neha Agarwal , Adv.

M. E.C. Agrawal a, Adv.

For Respondent (s)
M . Chander Shekhar Ashri, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

At the request of the counsel for the
respondent no. 4 and 16, two weeks’ tinme is granted
for filing statenent of case.

(NAVEEN KUVAR) ( SUNEET MAHAJAN)
COURT MASTER COURT MASTER



